
   
     

       

  

-” West Bengal Act XXVIII of 1953. . 
THE WEST BENGAL APPROPRIATIGN (No. 3) ACT, © 7 

[Passed by the West Benga Legislature.] ee eee aa 
[Assent of the Governor was first published in the Calcutta Gazette, ' . - : Retraordinary, of the 19th December, 1953.) . : * 

An Act to authorise payment and appropriation af certain Do | : further sums. from and out of the Consolidated Fund of - "oT . West Bengal for the service of the year ending on. the oe Sos shinty-jirst day of March; 1954. 

WHEREAS it is expedient to authorise 
appropriation of certain further-sums from and out of the 
‘Consolidated Fund of West Bengal for the service of the _.| Year ending’ on the thirty-first day of March, 1954; ‘ Coed 

'- " It is. hereby enacted’ as follows:— , 7 TA 
_ 1 This Act may be called the Short title, 
tien (No. 3) Act, 1953, Oo 

-- 2, From and out of thé Consolidated Fund.. of .. West 

payment and 

West Bengal Appropria- 

Issue of 

    

   

      

those specified in column 3 of the Schedule: amounting 

Bengal there may be paid and applied sums not exceeding” 

      

   

    

   

Rupees’ 
in 13,9156, 

  

  

    
    

  

  

  

  

          
    

  

OOF out oF 

  

  

  

    
        

coed | | «the aggregate .to the sum. of Rupees. thirteen crores, ninety- the'Con- . 3 one lakhs, fifty-six thowsand and one towards defraying solidated re the several charges which will come in course of payment Fund of nd Ry et 3: > Vest - . during the year ending on ‘the thirty-first day of March, Bengal for... ca HE 1954, in respect of the services specified in column 2 of the theyear 2°: Hi - Schedule. . . 1958-64, of 
‘@ «The sums authorised to be paid and applied from Appropria. .." . Sh - and out of the Consolidated Fund of West Bengal by: this tion. ve Ah . Act shall be appropriated for the services and purposes . HE expressed in the Schedule in relation to the year ending on ee i the thirty-first day of March, 1954. . po . ' He 

SCHEDULE. 7 
(See sections 2-and_,3.) 

. 
ae 

° Sums not exceeding | : 

Services and purposes, oo, ° ” 
. Voted by the | Charge on - | 

Legislative | the Consolida- | Total. ‘ 
Assembly. ted Fund. : 

i : Rs. RBs. Bs. 

2 | Land Revenue 14,60,000 14,60,000 
|} 80-—Ports and Pilotage 96,000 96,0 

| 38=Medical 9,68,000 9,68;000 
| 89-Public Health 20,00,000 20,00,000 
40-—Apricultnre—Agriculture fF — 2521,65,000 - 2,211,55,000, . | 4l—Veterinary : 2,50,000 2,650,000 

Cartied over ~ | 269,29,000 } | 2,69,29;000, ° 

. ’ Price—Indian, annas. 2; English, 3d. 2- ei iat 
1 . ‘ . my : - . \ , > 

oe + ‘ eo Tee ; -            



          

(Schedhile.) 

- The West Bengal bproptigtion: (Me CA 3) At, -195%,, 

[West Ben: Act XXVIII of 1953. i. 

     

  

  

  

   

  

   
   

Sins not exceeding : 
  

_-| Voted by the | A 

  

          

   

     
      

    
    

     

  

    

       

  

     
    

    
    

   

  

  

  

  

  

  

        

‘Charge « on 
* Legislative | the Consolida- Totel. 
Assembly. ted Fund. , OF 

: Bs. : Rs. . Rs. . 

:. | 2,69,29,000.| 2,69,29,000 . ° 

“ig Capital Outlay’ “on Blectricity 11,17, 000 | 4 . 11,17,000 
. ‘Seberes met out of Revenue. wen * . 

: Tudustriat | “0,00,000 30,00,000 
‘Develépnient -: outside the | , . 

‘Revenue Account. - / . 

z pital Ouilay : on Bleotricity - 4,23,000 7 . 7,23,000 
“Schemes .“ dutside . the | oe us . 
Ravenus Account. / ‘ 

“L, Votal Grant No. 26 48,40,000. . 48,40,000 

9,50,000 * 9,50,000 ‘ 

~ | _ 1,60,00;000 | . 1,60,00,000 . 

| |. 67—Misccllansous—Miscellansous 50,00,000 | . _ 80,00,000 

| '85A:—Capital Outlay on Schemes of 11. . ‘ 1 

fe : State Trading J] . 

‘| Public Debt—Floating Debt a | 8,00,00;000 8,00,00,000° 

; Loans and Advances bearing Interest |." 54,37,000 54,37,000 

- Total "5,91,56,001 | 8,00,00,000 | 13,91,56,001 
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2. Notwi 
for the time | 
of the West | 
such office im 
shall extend 1 

  

   


